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7. Hence during this interregnum period since the petitioner is facing difflculty due

to the accounts being non-operative on account of strike of the name of the
Company, it is hereby directed that the Bank Account of the Company in the
name of I4/s Conco Realty private Limited (formerly known as Simpoli

Developers Private Limited) in HDrc Bank Current Account No.

00012000011550, Nariman point Branch, Mumbai-4oo 021 is a owed to be

operated temporarily till further orders. The petitioner/Company can withdraw a
sum of Rupees Eight Lakhs for running the day to day business.

8. The copy of this Order to be circulated to the ROC and the concerned Bank

Officers to comply with the directions.

9. Matter is adjourned to 08.01.2018.

M,K. Shrawat
Member (Judiciat)26.,.2,20L7
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